207 No-Confidence
MR. SPEAKER: The question is :

" That in pursuance of Rule 45_11)
of the National Welfare Board for
Seafarers Rules, 1963 the members
of this House do proceed to elect, in
such manner as the Speaker may direct,
two members from among themseclves
to serve as members of the National
Welfare Board for Seafarers, subject to
the other provisions of the said Rules.”

The motion was adopted.

PRASAR BHARATI (BROADCASTING
CORPORATION OF INDIA) BILL

EXTENSION OF TIME FOR PRESENTATION OF
REPORT OF JoiINT COMMITTEE

SHRI SATYENDRA  NARAYAN
SINHA (Aurangabad): I beg to move:

‘“That this House do extend upto the
last day of the first week of the Winter
Session (1979), the time for presenta-
tion of the Report of the Joint Com-
mittee on the Bill to provide for the
establishment of a Broadcasting Cor-
poration for India, to be known as
Prasar Bharati, to define its composi-
tion, functions and powers and to pro-
vide for matters connected therewith or
incidental thereto.”

MR. SPEAKER: The question is:

““That this House do extend upto the
last day of the first week of the Winter
Session (1979), the time for presenta-
tion of the Report of the Joint Com-
mittee on the Bill to provide for the
establishment of a Broadcasting Cor-
poration for India, to be known as
Prasar Bharati, to define its composi-
tion, functions and powers and to
provide for matters connected therewith
or incidental thereto.”

The motion was adopted.

12°'14 hrs.

MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS—

contd.

MR. SPEAKER: Wc now come to
further discussion of the No-Confidence
Motion. Shri N. C. Jain—you have got
only 2-3 minutes more,
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SHRI EDUARDO FALEIRO (Mor-
mugao): On a point of order, Sir. We
cannot go on debating a No-Confidence
Motion when it is very clear that the
Government has lost the confidence of
the House......

MR. SPEAKER: There is no point
of order. The matter is before the House.

SHRI EDUARDO FALEIRO: The
Government which has clearly lost the
confidence of the House is not entitled
to remain even for a minute. ... (Inter-
ruptions)

MR. SPEAKER: This very matter is
before the House. Don’t record.

SHRI EDUARDO FELEIRO: ** (Inter-
ruptions)

SHRI AMRIT NAHATA (Pali): You
have banned Mizo National Front.
Why have you not banned RSS ? Why
not ban RSS also ? (Interruptions)
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“There was a communal riot in
Godhara town of Panch Mahal District
of Gujarat State in 1929-30. In this
connection there was a departmental
inquiry about the role played by Shri
Morarji and after this inquiry, the
following order was issued by the
Revenue Department of Bombay State
on roth April, 1930, by letter No.
3307/D/28.

‘Sub: Morarji Desai, his behaviour as
a Government servant.

In this critical period Morarji Desai
as sub-divisional Magistrate has failed
miserably to perform his duty, and it is
difficult to resist to believe that this
failure of his, was due to his communal
bias. Government takes a  scrious
note of his guilt which, in ordinary cir-
cumstances, would lead to his miserable
dismissal, but looking to his services of
the last 10 years, the Government hesi-
tates to take such a drastic step and
therefore, it recommends that he should
be demoted by five positions in the list
of promotion of Deputy Collectors of
the second rank’.”
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Robert Payne, an internationally re-
nowned historian, on page 629 of his
famous book ‘Life and Death of Mahatma
Gandhi, writes on Morarji Desai:

“Morarji Desai was a man of consi-
derable administrative talent, lean and
hawk-faced with an intricate brain and
a capacity for intrigue which he dis-
guised under a mask of judicial calm.
For eleven years he had been a Magis-
trate under the British. The characters
of the scholar and the administrator were

poles apart.”
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n the name of Hindu Rashtra, they

want to create a Brahmin Rashtra, a Pesh-

wa Rashtra.”

demnation of com-
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and RSS and he demanded for their beingy

banned.

In Shri Jayaprakash Narayan's speeches

there was stron
muna' organisa

qa-

g §1
ferat

EE



213 No-Confidence

o g;é”i )
=
3
%’i‘b

-
Ig
EC

‘“Morarji Desai asked Nanaji Deshmukh
to help him out of the situation. Raj
Naruin was to visit Simla and address a
public mecting there. Nanaji contacted the
Jana Sangh Chief Minister of Himachal
Pradesh, Mr. Shanta Kumar and directed
him to create an incident which might
enable him to ease the Health Minister
out of the Union Cabinet. The Jana
Sangh Chief Minister fully co-operated
with the Prime Minister in cooking out
a case against Raj Narain which enabled
the Prime Minister and the Party Chair-
man to avoid the Parliamentary Board's
taking any action against Raj Narain.”

Sir, I want to put this book on the
table of the House with your permission.
w9 ¥ q3AT AeATg Have you heard
the name of any Prime Minister in the
history of the democratic world who can
conspire about his collcague in this
way ?
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You ask us: what is the meaning of”
culture. Can they define Hindu culture ?
What is Hindu culture ? Ram is represen-
tative of Hindu culture: Krishna is repre-
sentative of Hindu culture: Charawak is
representative of Hindu Culture; Is Atal
Behari Vajpayee representative of the
Hindu culture ?
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My dear Shri Prem Bhatia,

e
from

arty has not done
1 the African

arties not to behave in a shabby

P .
manner which would generate ill-feelings

With reference to the conversation I
had with you the other day regarding a
firm known as‘Atul Drug House Ltd.
1 am sending herewith copies of all the
relevant papers regarding the company,
including the agreement between
partics and also a copy of the resolutions
passed by the African party to throw out
the Indian party from the company.
1 shall be glad if you could kindly find
time to study these papers and advise the
party to remove the Indian party

anything, which would compe
the company.

in India. The Indian p
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My dear Dr. Stoll,

Thank you for your letter of the 10th
of July, 1978. 1 am glad to hear that you
are coming to India in Scptember on a
business trip. I will be very happy to see
you here. 1 was in Frankfurt in the last
week of June. Unfortunately 1 could not
meet you due to preoccupations. I was
told that there was some occasion in your
house and you could not leave the house
during those days.

Regarding your Pneumatic Project, I
thought vou were negotiating with Messrs
Kirloskars, who are the biggest enginecring
firm in India. I am surprised to learn
that you have negotiated with some
African firm in Bangalore who are sup-
posed to be your agents. Anyway, we will
discuss the matter in detail when you
come to India.
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MR. SPEAKER: Kindly do not go
into the character of a judge. It is not
allowed.
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““on 8-6-1979, Shri Manchanda, Director
of Enforcemnent reported that he received
a call from Shri H. 8. Shah, Joint Secre-
tary in the Prime Minister’s Office who
stated that there has been a complaint
from Mrs. Anand and that they would like
to know the full details of this case.”
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“Rule of the people, for the people,
by the people.”
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“Rule of the defectors, for the defectors,
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IuGA will be a great boon to this country, But
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SHRI VASANT SATHE (Akola)
Sir, I want to take this opporiunity today

on this No-Confidence Mocbon 1o bring
to the Lind notice of this 11 mse through
you «n even more basic tnobaly which as
plaguing ihis country, I am sare that all
of you are aware that the 5 viousness of
the problem will not be fhnied only as
to whethor this Governmenr is going 1o

last and how long and which foree 1s woing
to take over., That is not the question,

After the traumatic experience of the
emergency, we thought  that one  good
thing that  emerged was that for the
first time a two-party system on the basis
of parliamentary democracy came into
existence.  We had sincerely hoped, and
1 was one of them that at lrast now the
newpar iy will try to consolidate the parlia-
mentary democracy, because that itself

started on non-issues, disintegrating itsclf,
quarrelling among itself and became un-
stable, And no party which is not itself
stable can provide a stable government
to the country. So, the biggest and the
most important thing was that the Janata
Party should have icen stable in itself.
I hope the no-Confidence Motion at least
gives them an opportuni:y for introspection,
They are forgetiing one thing. . .. (Interr-
ruptions) This man, Shri Jyotirmoy Busu,
was enjoying the sccond honeymoon
in the Jaipur Jail, He is the last man to
have any right.....

(Interruptions ) *

SHRI VASANT SATHL : What is
important in this country is a stable
governmenit,

SHRI C. M. STEPHEN (Idukki) :
A Captain of the Britsih army, what more
can he do ? A paid agent of  the
multi-national.

(Interruptions)**

SHRI VASANT SATHE : I want to
draw the attention of the country through
you and through the House. .. (Interrup-
lions)**,

MR. DEPUTY-SPEAKER : All
the interruptions will go out of record.
Let me remind the members that there
should be some seriousness in the discussion
There is hardly much time and Shri
Vasant Sathe has only 15 minutes. Let
him say what he wants to say within that
time.

SHRI VASANT SATHE : 1 did not
utter a word to distrub them.  Right from
the beginning they started the distrubance,
Kindly take note of thate 1 was saving
something more serious, . (Interruplions) .

MR, DEPUTY-SPEAKER Mr
Jyotirmoy Bosu, please  keep quict  now.,

SHRI K. S, CHAVDA (Patun)
It happens because every Member addresses
the Member and not the Chair,  If they
do su, it will happen like that,

MR. DEPUTY-SPEAK R : You
had better address me.

SHRI VASANT SATHE : I was
inviting your attention 1o the fact that
unless we think of this basic problem of
providing a stable government by a stable

w*Not recorded.
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party., damnd wholle faith in the dcmo%ntic
system parliamentary system wi
croded and what is happening and wg::
bas happened with the Janata Party is
that unfortunately right from the beginn-
ing there is the story of lost opportunity
an excellent opportunity which they have
? to stabilise on basic issues, to tackle

e fundamental problems of poverty of
the people, That they lost, If they have
consolidated and tricd to concentrate on
the socio-economic problems of the people
which have recently been highlighted by
the group meeting of the socialists in the
Janata Party, if right from the beginning
the Janata Party had concentrated on
those problems instead of bewailing about
the non-issues in this country, 1 think
the picture would have been different
today. But, unfortunately, that was not
80, They thought that they came on a
negative vote, Having come on a negative
vote to be in power, to remain in power,
they thought they must usc the same
negative aspects and continue. | have no
quarrel with them But then they have
80 soon brought it 1o a stage that the same
venom which they were trying to  pour
out came home to roost, and they sec the
picwure today. It is no use tryving to give
statistics this way or that way. What is
the picture obtaining in the country ?
The ‘picture is that people are losing
faith in this government, Leave alone
ordinary things, even the law and order
situation in the country is creating panic
in the minds of the people. There is
a very serious danger to the economy .
You talk in terms of ‘all is well with the
economy’, and fricnds throw statistics.
They talk of excesses committed by our
government in the past, but just look at one
simple example of what the Comptroller
and Auditor General has 10 say in his
latest report,

SHRI SURAT BAHADUR SHAH
(Kheri) @ Why docs Mr. Sathe whe can
speak loudly lower his vocal chord ?
He shows and squeaks ar the wrong
monient.

MR. DEPUTY-SPEAKER : Please
take vour scat and don’t  distrub  the
procecdings. It is well-recorded, it is
O. K. Don't unnceessarily create trouble,
He is going on widh his speech and  you
come out with a remark about his vocal
chord, If you arc not able 1o hear, I
can't helpit,

SHRI VASANT SATHE : The
point made in the Comptroller and
Auditor General’s Report is that the
mumber of searches and seizures conducted
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in 1977-78 were not only the lowest in the
last few years reversing the trend of earlier
years, but that the fall in the recoveries
was drastic, '

“The figures of recoveries through the
scarches and seizures are :

1975-76 Rs. 3,683 crores
1976-77 . Rs. 3,571 crores,
1977-78 it

has slumped to Rs. 617 crores,”

SHRI DINEN BHATTACHARYA
(Serampore) Which paper you are
reading ?

SHRI VASANT SATHE : This is
Finangial Express dated grd July, Now
what does this show ? From whom were
these recoveries made ? Not the ordinary
man, not the poor man, but the smugglers,
the rich people, hoarders and those who
have unaccounted wealth, and Rs, 3,600
crores—the entire deficit that you would
have in addition to what deficit you have
already declared, all that could have been
made up by these recoveries from thest
big fellows. Whom are you sheltering?

Th}l:' same report says that the tax
arrears have gone up in 1977 by Rs, 361+
crores. What have you 1o say to l.h;g
Therefore, let us not go on saying that
allis well with the economy of this country,
The Prime Minister seems to think that
all is well. Whenever you raise this
question, he says : “Don’t go by the news-
papers, Newspapers arc  exaggerating.
All is well, God 1s in His heaven, and
I am the Prime Minister.  Therefore,
everything is all righe,” If this compla-
cency, smugness, is to be there, then no-
body would ever be serious abour the
problems of this country,

I beg to submit that the problems are
serious,,  that if we do not wuke up
in time, the country’s unity will be in
danger, the country’s integrity will be in
danger. I am telling you that if people
lose fuith in the democratic institutions,
what will be the casualty ?  All around,
in this sub-continent and elsewhere, where-
ever democraue institutions lost  their
credibility, the tempuation was for the
military to take over, If military:
comes, leave alone democracy, the whole
unity of this country will be in danger,
No military can hold this sub-continent
of a nation together, And since when
have you been a nation ? Only for 30
years, What do you think will happen
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to the unity of this country if either the
military ar any other para military attemp-
ted to take over this country. 1 beg of you
to consider the danger,

In this country there is a serious

in your entire northeastern border with
thuse who have extra-territorial territory,
They will, if the day arises, have a civil war,
and cut off the country in the name of a
big alliance. In the south, do you think
the military can do all that you have to do
on the linguistic jssue? Somebody raises
a call to beware of Hindi imperialism
and you lose the south,

Therefore, I am trying to tell you that
the unity of this country is in da.nﬁ:r
because of the politics of non-issues. What
arc the priorities of the present Govern-
ment > This party tried to push up
Hindi by terrorising the people of the
south. They bring a Bill. I told my
friend Tyagiji : “You have brought a
Bill which, with one stroke, has created
fear in the minds of the Christian minori-
ties”. And mind you, in a very sensitive
region in the northeastern sector, There
they are today in Government and in a
substantial majority.  Why do you want
to do all these things, I would like to ask.

Sam-~ thing about the Muslim minority.
My friend Shri Kanwar Lal Gupta tries
to give statistics, In yuc incident you
killed 100, and then in the past so many
hundreds were killed in totalityv. Is this
the way an arguinent is to be made? The
question is : what is the weight in the minds
of the minorities, the Harijans, the
Girijans, the young student community,
the working class or any other class. The
reason is that my friend George Fernandes
and other colleagues had, when the were
in the opposition, not knowing that they
would come to power very soon, raised
hopes in all classes, all their demands were
supported. Today, with what farc can
you te!l the working class, inflation or
no inflation, economic pressurc or no
economic pressure, not 1o demand bonus,
not to ask for CDS return ? Thercfore,
the time has come when I beg of you and
the House to consider matters seriously.

Tt is all very well to say that this Govern-
ment willfall. I have no doubt that it will
not last long, but what is the alternative ?
I do not believe in this third force
nonsense.  Ten laymen together do
not make one good man. Two Rotten

do not make even one good omelet.
ﬁt are they talking of the third force?
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The question is : have they inspired
any -:.-.onﬁdcnccin the mind of the people
of this country by their actions ? = They
are quarrclling all the time. I agree
with the President. Although President’s
name should not be mentioned in the
House, I am saying this because it is non-
controversial. The time  has come—vyou
are talking of national summits—when we
should have a national summit of all
those who have any love for the country
and who command respect; right from
Sheikh Abdullah to Namboodiripad and
Jvoti Basu, you should bring all of them
together in a natinnal summit and think
of a programme for twenty years, which
should be achieved by the turn of the
century. Have a socio-economic national
programme as the target and then judge
the parties by ormance and imple-
mentation of that programme. Can't
this much be donc by these people,
by this nation ? Can’t people expect this
much from all these leaders ? 1 believe
that every person is a patriot and has
?atriotism in his heart. T appeal to

f vou don't like Mrs., Gandhi, alright
she can take care of herself, you can threw
her in jail—but the rest of you, come
together in a national summit and solve
the problems of this country. That is the
least the poor prople expect from you.

With this. T support the motion because
this is a Gove ment which is losing time
ON NON-15SUCS.

(Interrupitions)

MR. DEPUTY-SPFAKER : Mr.
Sikandar Bakht to make a statement.

14.37 hrs.

STATEMENT RE. DISRUPTION
IN SUPPLY OF DRINKING
WATER IN DFLHI

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHABI-
LITATION (SHRT SIKANDAR BAKHT)
The employees of the  Delhi Water Supply
and Sewage Disposal Undertaking went
on strike on the evening of 11th July. 1979.
The facts regarding the strike, as ascer=
tained from the Municipal Corporation
of Delhi. are that the demands of the
Delhi Jal Mal Karmchari Sangh, mainly
regarding wage rise of 669, and other
benefits including reservation of posts for
the children of the serving employees of the
Undertaking, were served on the Munici-
pal Corporation Delhi on the 11th June
1979 and the matter was, thereafter,
referred for conciliation to the Labour
Commissioner. The employees originallz
proposed to go on strike from the



